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Office of Collector (Mineral Branch) Jagdalpur, District Bastar (Chhattisgarh) 

Phone & Fax No. 07782-221981, E-mail miningbastar@gmail.com 

 

No./2287/ Mineral/K.L.3/Miscellaneous/2022     Jagdalpur, Dated: 09.12.2022 

  

To 

 

The Regional Officer 

Chhattisgarh Environment Conservation Board 

Jagdalpur, District-Bastar. 

 

 

Subject:- In connection with the pending Case No. 885/2022 "Chhattisgarh 

Seven Dead as part of Limestone mine collapse in Baster Village; 

Rescue operation" with the Hon'ble National Green Tribunal, 

Principal Bench, New Delhi. 

 

Reference: Your letter No. 1176/Re.Off./Tak/Ch.P.S.M/2022, Jagdalpur, dated 

06.12.2022 

 

000 

 

The subject matter referred to above is that for the pending Case No. 

885/2022 "Chhattisgarh seven Dead as part of Limestone mine collapse in Bastar 

Village; Rescue Operation" with the Hon'ble National Green Tribunal, Principal 

Bench, New Delhi, information has been sought by you regarding the acceptance 

of limestone quarry in Village-Malgaon (accident site) of Bastar district. Sir, it 

should be informed that no mineral concession has been approved by the Mineral 
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Department in the said accident site at Village-Malgaon, Tehsil-Bakavand, 

District-Bastar. 

Accordingly, the desired information was forwarded for further action. 

 

 

 

Sd/- 

Deputy Director (Mineral Administration) 

District Bastar 
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